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[RAJYA SABHA]

B B ghdl B, MY difelv? IR IR, forr g g -- | am authenticating the facts --
IR IR Yfelq ¥ H Y §U 8| ...(Fae).... *

MR. DEPUTY CHAIRMAN: Shri Brij Lal, ‘Demand to adopt alternative means to
address the problems of stubble burning’.

SHRI SUKHENDU SEKHAR RAY: Sir, | have a point of order. ...(/nterrupt/ons)...

MR. DEPUTY CHAIRMAN: Please. You are a very senior Member. It is Zero Hour.
...(Interruptions ...

SHRI SUKHENDU SEKHAR RAY: Sir, unfounded allegations have been made. Let
him authenticate them.... (Interruptions)...

MR. DEPUTY CHAIRMAN: We will examine it.Thank you. The following hon.
Members associated themselves with the matter raised by hon. Member, Shri Samik
Bhattacharya: Shrimati Mahua Maji (Jharkhand), Shri Dhananjay Bhimrao Mahadik
(Maharashtra), Shri Devendra Pratap Singh (Chhattisgarh), Dr. Bhim Singh (Bihar),
Shrimati Ramilaben Becharbhai Bara (Gujarat), Shri Deepak Prakash (Jharkhand),
M. Indu Bala Goswami (Himachal Pradesh), Shri Ram Chander Jangra (Haryana),
Shri Madan Rathore (Rajasthan), Shrimati Geeta alias Chandraprabha (Uttar
Pradesh), Shri Kesridevsinh Jhala (Gujarat), Shri Naresh Bansal (Uttarakhand),
Dr. Kalpana Saini (Uttarakhand), Shri Mayankbhai Jaydevbhai Nayak (Gujarat),
Shri Mahendra Bhatt (Uttarakhand) and Shri R. Girirajan (Tamil Nadu).

MR. DEPUTY CHAIRMAN: Now, Shri Brij Lal.

Demand to adopt alternative means to address the problem of stubble burning

M g A (STRUS) : A ST TRIRAT R, 1990 & S2Mh A URTell SHRI
AR 7Te1 Al S fBAE &, d SFeRl & G & ©U H ST GGUANT B ofd | 5
B4 3MTe] dierd <, dl 39 ISP HUR ST odl U AR I8 IHH SKIATA BIAT ATl 3T
TRl STA™ BT Sl FHRAT 8, 98 YATaRT & oI U gt FHRAT S~ X I8 Bl
...(TALT)...

* Not recorded.
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MR. DEPUTY CHAIRMAN: Please, please. ...(Interruptions)... You are not
authorized. Please, take your seat. ...(Interruptions)...

N g1 A ;379 Rl DI AT b T & oY T U JfeexAfcd iy 21 89K
T St A freiesd & IR # qaral 3t g9RT et faeg # 51 38T 8, 3961 AT
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TN BF o9 W Y, Afh -1 3R 89 fiele o §, df 399 €19 &l
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MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the matter raised by the hon. Member, Shri Brij Lal: Dr. Kalpana Saini
(Uttarakhand), Dr. John Brittas (Kerala), Shri M. Mohamed Abdulla (Tamil Nadu),
Shri R. Girirajan (Tamil Nadu), Dr. Fauzia Khan (Maharashtra), Shri Ram Chander
Jangra (Haryana), Ms. Indu Bala Goswami (Himachal Pradesh), Shri Naresh Bansal
(Uttarakhand), Shri Deepak Prakash (Jharkhand), Shrimati Ramilaben Becharbhai
Bara (Gujarat), Shri Niranjan Bishi (Odisha), Dr. Sasmit Patra (Odisha) and Shri
Haris Beeran (Kerala).

MR. DEPUTY CHAIRMAN: Shri Dhananjay Bhimrao Mahadik - Need to increase the
Minimum Support Price of Sugar.
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